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PART I—Orders and Notifications by the Govetiment of Tripura,
the Highi Court, Government Treasury etc.

GOVERNMENT OF TRIPURA
EDUCATION DEPARTMENT
( Higher Education)
MY B, 2(541)-DHE /80 Dated, Agartala, the- 14th September, 1987.
NOTIFICATION
With a view to ensure efficient management of the Students Hostel
vstabiished in Calcutta, the Governor has been pleased to make the following
Rules, namely i—
i Short Title and Commencement :
1) These Rules may be called “The Tripura Students Admission and
Residence (Calcutta Students Hostel anagement) Rules,: 1987°,
i1y ‘They shall come into force on antl_ffom the datc of publication
in the oflicial Tripura Gazette.
% Definition :
tn these Rules, unless the context otherwise requires.
1} ‘Rules’ means the Tripura Students Admission and Residence
(Caleutlta Studenis Hostel Management) Rules, 1987.
iy ‘Government’ means the Government of Tripura.
1) “Direcior’ means the Director of Higher Education, Governnient
of Tripura. ,
vy ‘Superintendent’ means the Officer appointed by the Governmeitt
s Superintendent of Calcutta Stadents Hostel and will also in-

clude a person temporarily put in-charge of the Office of the
supcrintendent of Caleutta Students Homg.
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V)

vi)

vil)

viiD)
133

Eligibility for admission :
3.1 A student seeking admission t

L&
™

3.4,

Taker means an Officer appointed
by the Government of Tripura as Receptionist Cum Asstt. Care;
Taker jor the Calcutta Students Home and will also include A
person temporarily put in-charge to discharge the functions of
the Receptionist Cuam Asstt. Care Taker.

«wyudents’ means a male person of Tripura who has got. himself
admitted in an instisution in Calcutta or its neighbourhood for
undergoing a course of study of a maximum period of Three
years duration leading to either a Post-graduate Degree/Graduate
Degree or Diploma affiliated to a University, Deemed University
in West Bengal for which no facility exists in the State of
Tripura.

‘Boarder’ means a student who has duly been admitted by the
the Superintendent to the Calcutta Students Hostel

‘Form’ means form appended to this Rules.

wtudents Hostel’ sholl mean the Students Hostel established by
the Government of Tripura in the Salt Lake City, Calcutta

hereinafter called Hostel

‘Receptionist Cum Asstt. Care-

o the Hostel must be a citizen of
india. Ap attested ‘copy of citizenship certificate duty attested
by a Gazetted Officer need be submitted along with prescribed
form. ‘ ’ :

A student seeking admission to the Hostel must be a permanent
resident of Tripura having continuous stay of atleast last 3 years.
Copy of certificate of permanent residence as also of continuous
stay in Tripura obtained from the S.D.0./D.M. & Collector of
Tripura duly attested by a Gazetted Officer should also be sub-
mitted along with the prescribed form. '

A student whose parent(s) have their own house(s) or have been
allotied Government accommodation in Calcutta or its neigh-

bourhood shail not be eligible for admission. v o

A person who is already working in an gstablishment under the
Government, Semi-Governmeni, Government nndertaking, private
organisation. etc. either in a temporary/permanent capacity and
has been drawing a fixed amount per month as salary/wages/
alfowances/honorarium cie, and also enrolled himself as a student
in an Institution in Calustta or its neighbourhood shall not be
cligible for admission into the Hostel.

Subject to fulfilment of other conditions 29 percent, 15 percent
and 2 percent seats in the Hostel shall be made available to the
students of ST/SC and the Physically handicapped category res-
pectively on priority basis provided applications are received from.

. them and they are found otherwise eligible for admission.. In

case no such application are received from ST/SC/PH candidates
the Solection Committee may consider cases of general category
capndidates from the panel

i
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3o A student who was allowed admission for pursuing a pasticular
course of study and who drops from or becomes unsuccessful in
any semester, test, final examination of the University will not
be readmitted. However, a student who drops on Medical
ground may be allowed readmission at the discretion of the
authority for such period ag decmed expedient. The students
belonging to ST/SC communlties will be given one more chance.

3.7 A student shall not be allowed readmission to the Hostel for

pursuing another course of study after successful completion of

the present ‘course for which he got himself admitted initially.

2.8 Admissicn of a student can be cancelled any time and he be
evicted from the Hostel in case he is {ound to be involved in a
case of moral turpititnde, criminal case, physical assault or gross
wisi:ehaviour -towards other students of the Hostel or anthorities
of the Hostel or Tripura Government.

3.9 A student who is suffering from any contagious disease will not
be allowed admission. A student who gets a contagious descase
alter being admitted into the Hostel shall also vacate the Hostel
forthwith.

Applications for admission :

A1 Application for admission to the Iostel in Calcutta should be
wade io the Superintendent Students” Hostel in the prescribed
form ((Appendiz-1) which ‘can be obtained from the Directorate
of Higher Education (General Section-1) or from the Office of
the Superintendent, Students’ Hostel, Calcutta on written request.

4.2 Documents to accompany the application form duly completed ;—
v Attested copy of the citizenship certificate.

i) Attested copy of permanent Residence Certificate.
til) Attested copy of ‘continuous residence certificate,

iv) Two passport size photographs (recently taken) duly attested

v} (,‘crtiﬁcg}te of admission from the Head of the Institution
where admitted for post-graduate/graduate study.

vi) Physically handicapped certificate (where applicable) from- the
Roard of Physically handicapped, G.B. Hospital, Agartala.

i) A certificate from a Regd. Meadical Practitioner of Tripura

Ifeaith Services o the effect that the student is not suffering -

[rom any contagious disease.
viii) Cerlificate of SC/ST issued by the competent authority.
A student while submitting application form should see that the ahove
documents are cuclosed ; incomplete forms are Jiable to be rejected.
43 Dmly completed application form for admission shall be submitted
to the Superintendent of the Hostel who will send a formal
acknowiedgement of receipt of the form.

u
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Authority empowered 10 issue admission order: f
5.1 Applications for admission shall be scrutinised by the -Superin='
tendent. e shall place all the applications ‘before the Selection
Committee consisting of the Director of Higher Education or his
representative, -the Controller of supplies/In charge, Aripnra
Bhavan, Calcutta; Syperintendent, Stpdents Hostel and the Liai-
son Officer, Tripura Bhavan, Calcutta or to the Selection Com-
‘mittes as may be constituted from time to time by the Govern-
snent. The Selection Committee will prepare -the panel of
students seeking admission.

5.2 The Superintendent, will issue admission order from time to time
from thé panel subject to availability of accommodation and suit-
ability of candidature as per other guidglines received from time
to time from the Government. v

5.3 The applicants may also be catted for interview. I called for, l

.the applicants shall have to attend interview at their own cost.
54 Allotment of a seat to a boarder will ‘be made by the Superinten-

dent and a boarder wilt not claim for a seat of his choice.
Furniture and fixtures:

6.1 Authority of the students’ Hostel shall provide a single coi, a
chair and a reading table to each student.

6.2 A student who has been allowed admission shall bring his owin
bedding including mattress, mosquito curtain. He shall also biing
his own thali, glass, bowl (bati) for every day use. After taking
meal he will clean his own utensils and shall keep them under his

own care at his own room. ;

6.3 Fach room of the Hostel would be provided with a certain num-
ber of light and fan points for everyday use. Using of room
healer, electric  stove ete. in the room shall not be permitted
and violation of this Rule will be treated as a breach of students’
Hostel . discipiine. The authority of the Hostel shall provide
electric bulb initialty in all the rooms. Replacement of the
bulbs if any thercafter shall devovie on the occupants of the

TO0Mm.

6.4 A studeni shall' not make out any additional electrical point
jnside the toom or any where in the building. The occupants
shall -also remain responsible for breakage due to mishandling of

furniture and eguipments provided in the room.

Meals and messing in the Hostel :

7.1 The Mess will -be run by a Mess Committee composed of
members clected from amongst the boarders themeselves. The
Mess Committee will be formed on quarterly basis. A boarder
elected as a member of the Mess Comimittee in a particular guarter
of the year shall not be eligible to be reelected in the same year
for another .quarter. The Mess .Commitiee shall elect a Mess
Manager every month .from amongst the Members of the Mess
Committee,
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7.2 The Manager -and .the ‘Mess :Committee will ,decide the Jmenu
within the mess charges fixed and will look after,the auality.of
food, cleanliness of the kitchen and the.dinning hall.

7.3 The Manager will keep montlily accounts of the Mess. All
accounts of the Mess should be presented before the Mess Com-
mittee and after approval of the Mess ‘Committee it must -be

submitted to the Superiniendent for adjusting the .expenditure

against Mess Advarnce.
7.4 The Mess Committee will serve sick diet to a boarder. only on
the advice of a Medical Officer in case of a genuine illness only.
7.5 If a boarder fails to pay his seat rent, light chiarges, messing
ciarges etc. his name will be removed from the roll of the stu-
dents’ Hostel and seat will be treated as vacsnt. Such hoarder
will have to vacate his seat within 7 days of such nen-payment.

7.6 Lvery boarder will have to pay an establishument charge fixed
by the Mess Committee, even if he remains absent for a month
or 0.

77 A »tudent shall have.to pay caution deposit of Rs. 200/- at the
time of admission. * The amount will be kept by the Superinten-
dent in a Bank Acoount. This amount will be refunded or
adjusted on the recommendation of Mess Commitice when a
boarder leaves the Students’ Hostel forgood.

Lleciric Charges, Seat reni etc. :

8.1 A stodent shall have to pay a monthly seat rent at the rale as
would be fixed by the Government from time to time. For the time
being a student will have to pay a monthly seat rent of Rs. 25/ which
is inclusive of electric charges per month in advance within the first

week of every month.
8.2 If a boarder desires to leave the Students Hostel any time after
admission, he shall-have to.pay seat and light charges for the remaining
months 0_1;' the session.
Study hours of the Student Home : 7
Study hours of the Students Home will be as follows :—
‘Winter months (Nev.—Feb.): 630 AM. to 9. AM.

6-00 P:M. to -10-30 P.M.
summer months (Feb.—Oct.): 6-00 A.M. to 8-30 A.M.

6-30 P.M. to 11 P.M.
Light off time will be .11-00 P.M.
Hecreation of the Students :
10.1 A room of the Students’ Hostel shall be earmarked for rectiving
puests, visifors, The same room will also be utilised as Recreation
Room for the Students” Hostel, This will serve as Common Room for
the Students.
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*10.2 This Recreation-cum...-guest Room shall be provided with seat-
ing accommeodation, equipments for some indoor games; two daily
news papers of Calcutta and three dailies from Agartala and also a
Radio. The Superintendent will give charge of the equipments. of this
Room to one of the boarders/siaff as may be decided by him.

10.3 The Students’ Cominon Room shall not be kept opened after
10-00 P. M. Radio should not be operated during study hours.

Maintenance of general discipline :
11.1 PBoarders must mainfain strict silence at afl times.

112 All the boarders will have to fake meals in the Dinning Hall
No boarder shall take his meal fo his living room except during itiness.
113 No Boarder shall stay away from the Students’ Hostel without
the previous permission of the Superintendent.

11.4 Mo boarder shall remain absent from his room during the study
wours or at night without the special permission of the Superintendent.

11,5 Mo boarder or his guests shall indulge in any form of gambling
or use of drugs or intozicants.

il.6 Assault on any Hostel employee and gross misbehaviour with
any employee of the Hostel or any fellow boarder will be treated as
major misconduct.

11.7 Ragging of any type ig prohibited. Ragging of any type com-
nitted by any boarder of boarders on others will be considersd as a
serious offence. '

i1.8 No boarder shall destroy or cause 0 be destroyed any property
helonging to the Hostel or to his fellow members.

11.9 Any act of violation of above rules of disciplines may lead to
expulsion for a fxzed period or discharge from the Hostel

11.10 A written undertaking as per Appendix I will have to be given
by each student before his actual admission to the effect that he will

abide by all the Rules/Regulations ang order made thereunder, any
hreach of which will invite disciplinary action.

Visitors and Guests

12.1 The parents, guardians and relative of the boardefs. may vigit
the UHUSi'ﬂ at any time before 10 F.M. with permission of the
Superiniendeni.

122 ‘Ihe fricnds of the boarders may also visit the Hostel after the
iIniversity/College hours before 10 P.M. but not during the study.
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i2.3 No girl or woman shall enier the rooms of the Boardets, ) Such
4 visitor shall meet the Superintendent first and shall wait in the
Visitors Room -where she may be permitted by the Superintendent to

meet the Student.

A

124 The visitors, friends, relatives of the boarders shall not enter
the tooms of the boarders. They shall wait in the waiting room fizxed

for the visitors.

12.5 No guest will be allowed to stay in the students Hostel without
obtaining prior permission of the Superintendent. In any case the
stay must not be for more than 3 days.

Disciplinary Actions :
12.1 Disciplinary action will be taken against a boarder if he violates
any of the Rules or if he furpishes wropg informatjon in his prescribed

application form for admission or if his movement is found to be
detrimental to the interest of the Students’ Hostel.

13.2 Disciplinary action may vary from inmposition of fine, expul-
sion or discharge from the Hostel. The imposition of fine or expulsion
or discharge will be determined on the degree of severity of offence/
misconduct by the Superinterident and his decision will be final.

13.3 The decision of the Superintendent in all disciplinary matiers
shall be final 7 o L

General 5

14.1 Fducation Department reserves the right to amend, modify the
Rules in the exigencies of public interest as and when pecessary.

149 ©On the expiry of the sessions of the course of study a student
will cease to be a boarder of the Students Hostel and his seat will

be treated as vacanti.

14.3 For clarification oa any Runle reference may be made to the
Yirectorate of (ligher Education, in the Education Depaitment.

S AN A By oider of the Governor,

A. E. Mangotra.
Secretary to the
Government of Tripura.
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APPENDIX -1

GOVERNMENT OF TRIPURA
DIRECTORATE OF HIGHER EDUCATION
APPLICATION FORM FOR ADMISSION TO
TRIFURA STUDENTS HOSTEL, CALCUTTA

The Superintendent,
Tripura Students” Home,

{alcutta.

i,

Pass port photo to be affixed

T ant a permanent resident of Tripura and intend to apply for a seat

i the Students [Hostel for prosecuting my studies in Calcutta.

furnish below particulars about myself and my family :-—

1. Mame in full
{(a) Alias if any

2. Name of father and his

profession Sri/Late
3, Permanent home address in ‘
Tripura : /O Sii R
Vill/Town ¢
Post Office : Yy
Sub-Division : s %y

District :

4, Present home address #r

different from (3) above

C/O S5ri

Vill/Town :
Post Office:
Sub-Division :

District

5. Idare or birtu

6. Name and address of the
Institution where admitied
with date of admission

I beg to
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- Name of the Course, dura-
tion of the eourse, whether .
leading  to  Certificate/
Diploma/Degree, date of
commencement of the
Course 3

--Name of 'the University/

Institute  to  which this
course of study is affiliated :

. Academic qualification : Year of Percentage
Passing : of marks:

(a) SF/Madhyamik Fxam.
(b) BA/BSc/BCom

{c) MA/MSc/MCom

(d} Other if any

) Famﬂy continuously living

in Tripura for T R

. Mationality status

- Particulars  about employ-
meat (Full time/Part time
status if any i

General Caste.

. 1f Physically Handicapped,

the category (Certificate
from the Medical Board for
the Physically - handicapped,
Tripura) to be enclosed :

ar

. Whether fzimily owns  a

house iy Calcuita or its
neighbourhood or has been
allotied accommodation b
the employer :

Annual income of narent/
guardian  who bears the
cducational expenses of (he
applicant i

/. Name, oceupation  and

address of the near relation
living in Calcutta or its
suburl, who will act as loeal
Giuardian .

5

Division
obtained :

. Status of caste : Scheduled Tribe/Scheduled Caste/
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i declars that the statement of particulars given -above are true and I -
shall abide by the Rules and Regulations of the:Government: as enformed -
and would be cnforced from time to time. I further state that I have read
careiully the Tripura Students’ Admission  and -Residence - (Catcuita
Students’ Hostel Management) Rules, 1987 before filling up this form.

Yours faithfully, - -

3 L1 RS — .4 g L5 " ' Signatugs in:full

GOVERNMENT OF TRIPURA -~ - ‘
DIRECTORATE OF HIGHER EDUCATION . e

Appendix II of the Tripura Students Admission and. Residence
( Calcutta Students’ Hostel Management ) Rules, 1987 as .
notified vide Notification No. F. 2(541)-DHE/80dated s

UNDERTAKING
{ihis is to be given by a student upon receipt of order of admission into
Calcutta Students” Hostel) g F

M SO T

; wwineeiveine O VIBEE e
JownPO ................................................
R LD ST PP
LGl oo eseeeeeeee s eeoseeememneeenee e s sl seea e hETCDYY declare [ -that

1 will abide .all the Rules/Regulations and orders made thereunder, any s
breach of which will invite disciplinary action. o

Signature In Full.l. oo o
Date.......ciiinemiii, it s oS T :
o

T itness
The above declarant has signed the undertaking inmy presénce.

Signatitre in fullioanm s R

DD AR s vwmseanmsmsssss s oot S R

) Tl S
Printed at the Tripura Governwmeiit Press. Agartala. - -



